
Name of the Corporate 
Debtor

I-Vantage India 
Private Limited Date of Commencement of Liquidation 28/04/2025

List of stakeholders as on 7/7/2025
List of Secured Financial Creditors Amount in Rs.

S.No Name of Creditor Date of Receipt
Amount 
Claimed

Amount of Cliam 
Admitted

Nature of Claim

Amount 
covered 

by 
Security 
interest

Relinquishm
ent of 

Security 
Interest 
(YES/No)

Details of Security Interest

Amo
unt 

cover
ed by 
Guar
antee

% of 
Share 

in total 
amount

s of 
claim 

admitte
d

Amun
t of 

Conti
ngent 
claim

Amou
nt of 
any 

mutu
al 

dues 
that 
may 

be set-
off

Amoun
t of 

Claim 
rejecte

d

Amount of Claim 
under verification

Remarks if any

1 Bank of India 28.05.2025 6906911730 6181086781 Security interest

As per 
Claim 
Form No Corporate Guarantee to BS Limited -   16.85   -   -    -     725,824,949           

2 Bank of Maharashtra 28.05.2025 1521934779 1521934779 Security interest

As per 
Claim 
Form No Corporate Guarantee to BS Limited 4.15     -                         

3 Canara Bank 19.05.2025 5616714649 2235298792 Security interest

As per 
Claim 
Form No Corporate Guarantee to BS Limited 6.09     3,381,415,857        

4 State Bank of India 23.05.2025 28865286100 25391647247 Security interest

As per 
Claim 
Form No Corporate Guarantee to BS Limited 69.21   3,473,638,853        

5 IDBI Bank Ltd 28.05.2025 1777120850 1358705908 Security interest

As per 
Claim 
Form No Corporate Guarantee to BS Limited 3.70     418,414,942           

44687968108 36688673507 100.00 7,999,294,601      

Details of Claim Received Details of Claim admitted
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Name of the 
Corporate Debtor

I-Vantage India 
Private Limited Date of Commencement of Liquidation 28/04/2025

List of stakeholders as on 7/7/2025
List of unSecured Financial Creditors Amount in Rs.

S.No Name of Creditor Date of receipt
Amount 
Claimed

Amount of Claim 
admitted

Nature of 
Claim

Amount 
covered by 
Guarantee

% of share 
in total 

amount of 
claims 

admitted

Amount of 
Contingent 

Claim

Amount of 
any mutual 
dues that 

may be set-
off

Amount of 
Claim 

rejected

Amount of 
Claim under 
verification

Remarks

-                  -                             #REF!

Annexure-2

Details of Claim Received Details of Claim Admitted



Date of Commencement of Liquidation 28/04/2025
List of stakeholders as on 7/7/2025

List of Operational Creditors Workman Amount in Rs.

Date of 
Receipt

Amount 
Claimed

Total Claim 
amount 
admitted

Amount of 
Claim for the 
period of 
twenty four 
months 
preceeding 
the 
Liquidation 
Commencem
ent order 

Nature of 
Claim

% of 
share in 

total 
claim 

amount 
admitted

Amount of 
Contingent 

Claim

Amount of 
any mutual 
dues that 

may be set-
off

NA NA NA NA -           -                -                NA -          -             -                -           -        NA

 Amount 
of Claim 
Under 

Verificat
ion 

 Remarks S. No.
Name of 

Workman

Details of Claim Admitted

Name of 
Authorised 

Representati
ve

Name of the Corporate Debtor I-Vantage India Private 
Annexure-3

Details of Claim 
Received

 Amount 
of Claim 
Rejected 



Name of the Corporate Debtor I-Vantage India Private LimitedDate of Commencement of Liquidation01.03.2022
List of stakeholders as on 7/7/2025

List of Operational Creditors (Employees) Amount in Rs.

Date of 
Receipt

 Amount 
Claimed 

Total 
Claim 
amount 
admitte
d

Outstan
ding 
upto 24 
months

Natu
re of 
Clai
m

% of share 
in total 
claim 

amount 
admitted

Amoun
t of 

Contin
gent 

Claim

Amoun
t of any 
mutual 
dues 
that 

may be 
set-off

NA NA -                   -                   
-                  -                  

 
Remark
s 

Name of Employee

Details of Claim Admitted

Annexure 4

S. No.

Name of 
Authorised 
Representa
tive if any

 
Amoun

t of 
Claim 

Rejecte
d 

 Amount of 
Claim Under 
Verification 

Details of Caim Received



Name of the Corproate Debtor I-Vantage India Private Limited Date of Coomencement of Liquidation 28/04/2025
List of stakeholders as on 7/7/2025

List of Operational Creditors (Govt Dues) Amount in Rs.

S No Department Government
 Date of 

receipt of 
claim 

Amount Claimed
Amount Claim 

Admitted

Nature 
of 

Claim

Amount 
covered 
by lien 

or 
attachm

ent 
pending 
disposal

Whethe
r lien or 
attachm

ent 
remove
d Yes 
/No

% 
share 

in total 
amount 

of 
claims 
admitt

ed

Amou
nt of 
conti
ngent 
claim

s

Amount 
of any 
mutual 

dues that 
may be 
set-off

Amoun
t of 

Cliam 
rejecte

d

Amount of Claim 
Under Verification

Rema
rks

1                           -   

Details of Claimant Details of Claim Received Details of Claim Admitted
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Name of the Corporate Debtor I-Vantage India Private LimitedDate of Commencement of Liquidation28/04/2025
List of Stakeholders as on 7/7/2025

List of Operational Creditors (otherthan workmen, employees and govt dues)Amount in Rs.

S No Name of the Creditor
Date of 
Receipt

Amount Claimed
Amount of Claim 

Admitted

Natu
re of 
Clai
m

Amount 
covered 
by lien 

or 
attach
ment 

pending 
disposal

Whet
her 
lien 
or 

attac
hmen

t 
Yes/N

o

Amou
nt 

covere
d by 

Guara
ntee

% 
share 

in 
amou

nt 
claim 
admi
tted

Amoun
t of 

contin
gent 
claim

Amou
nt of 
any 

mutua
l dues 
that 
may 

be set 
off

Amoun
t of 

Claim 
Rejecte

d

Amount of Claim 
Under 

Verification

Remar
ks

      -        -          -         -           -                           -   
-                                            -   -                     

Details of Cliam Received Details of Claim admitted
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Name of the Corporate Debtor I-Vantage India Private Limited Liquidation commencement date28/04/2025

List of stakeholders as on 7/7/2025 List of other stakeholders if any (otherthan financial creditors and operational creditors)
Amount in Rs.

S No
Name of 

stakeholder

Category of 
stakeholder / 
Preference/ 

Equity/Partn
ers /others

Date of Receipt
Amount 
Claimed

Amou
nt of 
Claim 
Admit

ted

Nature of Claim

Amount 
covered 
by lien 

or 
attachm

ent 
pending 
disposal

Whethe
r lien 

or 
attach
ment 

Yes/No

Amount 
covered 

by 
Guarant

ee

% 
share 

in 
amoun
t claim 
admitt

ed

Amoun
t of 

contin
gent 
claim

Amoun
t of 
any 

mutual 
dues 
that 
may 

be set 
off

Amoun
t 

Reject
ed

Under 
Verification

Remar
ks

1 NA                   -         -    NA -         -      -       -     -     -     -                        -   
-               -               

Details of Claim received Details of laim admitted

Annexure -7


